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Petition(s) for Special Leave to Appeal (Civil) No(s).26896/2013

RAM RATTAN SI NGH Petitioner(s)
VERSUS
STATE OF U.P & ORS Respondent ( s)

(Wth prayer for interimrelief and office report )

Date: 13/02/2014 This Petition was called on for hearing today.

For Petitioner(s)
M Miukesh Kurmar Si ngh, Adv.
M . Purushottam Sharrma Tri pat hi, Adv.

For Respondent (s)
M C. D. Si ngh, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Respondent Nos. 1 to 3 are granted six weeks tinme for
counter affidavit subject to service of conplete set of pleadings
three weeks tine of which necessary proof be filed on record.

Li st again on 25.4.2014.
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